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between points in tEurope and Delhi com· 
_neing from the 29th October, 1982. 
The operation of these cbarters by Air 
Jodie is envisaged as a part Q.f the effort 
of the Government in promoting increa-

ed tourist inflow into the country. The 
fare for operating the charter both way , 
irrespective of the number of pa sengers 

has been worked out on the ba i of 
actual cost involved in operation. 

So far , 14 charter on a weekly ba is 
have landed in India bringing a total of 
1961 tourists. Thi has re ulted in con i-
derable keen-ness on the part of the people 
of Europe to ' visit India as a tourist desti-
nation. Apart from the foreign exchange 
earned by Air India in terms of fare from 
the passengers, the foreign ex bange earn-
ed by the country through expenditure 
incurred by these touri ts in India on hotel 
accommodation, surface transportation, 
purchase of Indian made good of various 
types has been ~ignificant and it i ex-
pecte that if this trend is maintained. 

substantially more foreign exchange earn-
ing in course of time could be envi aged. 

Alleged kilLine of Border Road Organisa-
tion Staff in Mizoram 

·97. SHRI A. K. BALAN : Will the 
Minister of DEFENCE be pleased to 
state: 

(a) facts about the indiscriminate kill-
ings of Border Road Organisation staff 
numbering about six by drunken army 

jawaU!J at Lung Leh Di trict of Mizoram , 
.on 15th August, 1982; and 

(b) the details about the whole epi-
sode? 

THIi MINISTER OF DEFENCE 
(SaRI R. VE~KA TARAMAN) : (a) 
and (b). The Border Roads Organisation 

h a camp under Project 'Pushpa' at 
Km 13 on Serchip-Thenz~wal Road in 
Lungleh District of Mizoram. In addition 
to it 15 regular employee, B.R.O. has. 
about 15 -200 ca ual labourers ~ t'ai 
camp. A mall detachment of Army Pio-
neers i po ted there for guard dutie'S. 

2. 15th Augu t, 1982, being the anni-
ver ary of the Independence Day, wa a 
holiday. Thi occasion wa being cele· 
brated by all the camp per onnet. Limited 
quantities of Rum were i ued to ·them. 
The elebration proceeded moothly un-
til mid-day. when the trouble started' in 
an innocent manner with an Army Pioneer 
and a G REF pioneer challenging the 
physical prowe s of each "ther. Thi led 
to an altercation and culminated in firing 
by Army Pioneer. As a result thereof,. 
five clU."ual labourer (and not six, as men-
tioned in Part (a) of the Question) died,. 
and nine ca ual labourer. J Army Pio-
nee r. and one B.lt.O. Ma on u tained 
IOJune . 

The dead and' injured person w.e.re 
taken to the hospital. 

Immediate action wa taken to defuse 
the situation and dis-arm the Army persO'l-
nel , who were taken into custody. The 
matter wa reported to the local police. 
The incident ha been inve ti.gated by a 
High level Court of Inquiry, ordered by 
Dire tor General Border Road. On the 
basis of the findings of thi Court, Direc-
tor General Border Road has directed 
initiation of di'Sciplinary action against 
the per ons involved (severe disciplinary 
action against four Army Pioneers, dis-
ciplinary actiQn against four other Army 
,Pioneers and one B.R.O. employee and 
action against O.C. Army Pioneer Coy. , 
for admini trative lapse~), p yment of 
compen ation to the next-of-kin of the 
decea ed/those severely injured and r~ 
view of commalld and control procedure 
of the Army Pioneers assigned to B.R.O. 
in con ultat_ion with Army authoriHei. 
Di ciplinary action ' again t the aforesaid 
persons- involved" is being· processed by the 
concerned Army and B.R.O. authorities.. 




